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SWAMY .
the

n-

SHRI SUBRAMANIAN
Did you achieve the target set by
Bhabha Commuittee or not?” I am not
terested 1n the scientists

SHRI K C PANT I am mferested
in my answer (Iurerruption)

SHRI SUBRAMANIAN SWAMY  Ans-
wer my question You cannot give an
answer to any questicn you like

SHRI K C PANT Mr Chairman is
there Sir, the targets have been met in
some cases m the field of electronics
But there are some areas of professional
electronics where the targets have not
been met, and wherever there is need to
review the situation, that 1s reviewed
That 1s an old report and much has hap-
pended smce then There is constant re-
vwiew 1n these matters

Anwual Plan for 1975-76 !

¥212 SHRI S. G SARDESAI
SHRI DEORAO PATILY

Wil the Minmster of PLANNING be
pleased to state

(a) whether Government have finalised
the annual plan for 1975-76,

(b) if so, what are the details thereof;
and

(c) bow much amount the Central Go-
vernment have earmarked {o1 Maharash*:a
under the plan?

THF MINISTFR OF PLANNING
(SHRT D P DHAR) (a) to (¢) Dis-
cussions with the State Governments and
Lmon Terntories on thewr draft propos:ls
for the Annual Plan 1975-76 have com-
menced from 20th November, 1974 After
these discussions have concluded, the over-

iThe question was actually asked on

[RAJYA SABHA]

fo Qucstions 8

all outlays for the Annual Plans of States
and the Union Territones including that
of Maharashtra wil! be deteimmed on
the basis of the total resource avarlab:
Iy to be awsessed 1 conmsultation with
thom

sy daty wifewr gwafy ey 75-76
o anfws gy 7 fmtn s fror mr ¥
Wi ¥ 9 swar 5 oy oaw o
T g RFENl § W 9% qadrg g
ET &1 o7 g4 W Wi wmer ad &Y
AT T OAT G vy T fau ag
gar ¢ f5 w7 af A fon o Jae e
wfew 1 g gfv o7 srafawar 1 3 qer
FE W AT FET AS FowraEr | owF
gt e o Afr amEY wfeg ) @t
Fqqd F (U W IEW ST IR F
T T W amw & gy & faw,
TR wTEeEwaE %Y qfy, st
foedlgor 9% gy aw 39 wrfge) weiog &
e aigar « 5 oFr oswoad A A
¥ gy, fo=rs, savs, @ aur ol
IPWET & wwer &) argfrwar & sy ?

SHRT D P DHAR  Sir, I am afradd,
thz hor1 Member has rased several ques-
trons in ore question As far as the last
questinn 1s concerned whether we will
give priority and duve emphasis to agricul-
tu.al prdouction, 1t s undoubtedly true
that this sector will receive the utmost
attention and prionity m the formulation
of the annual plans for 1975-76 As a
matter of fact, it would be unfair to say
that 1n the Plan Framed, agriculture has
not recerved the priorty that it deserves
But things have changed and T think that
we have got to match our efforts to the
changing circumstances and to emphasise
achevement of quicker results in the field
of aguiculture This emphasis will  he
adequately placed in the formulation of
the annual plans, as T submutted

Ny oatfrw 9g HEETFG 6 JATX
?
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SHRI D. P. DHAR : Sir, if the hon.
Member refers to the annual plan as he
said earlier that there has been delay
the formulation of annual plan, there is
no delay at all. The annual plan disccus-
sions are due to begin in November acd
as a matter of fact they started from the
20th of November. If he refers to the
Fifth Plan well the Fifth Plan—it is not
realisz: very often by quite a number of
our friends,—began on 1lst Avpril, 1974.
1t has been in cxistance for six months and
there bas beca no draft Plan. .. (Interrup-
nton). Well, Mr. Subramanian. we had
a discussion on this, we can have another
discussion on this if you like but el mc
complete my answer. There is no draf:
Pion. There have been instances where it
has taken more than a year. Thereforc,
apart from the unfairness of the criticism
that there has been delay in the formula-
tion of the final draft of the Plan 1
would submit that it does not correspond
to facts.

DR Z. A. AHMAD : Sir. it is obvious
from the reply given by the hon. Minister
that there is delay and there is inexcus-
able delay. The matier hag been referred
to the States and the Plan covers the pe-
nod 1975-76. Two wmonths are left for
1974 to end and { do kmow with what
sreed thev will move. In any case. it
only shows the bankruptcy of the Planning
Commission. Now my question in this
comnection iz whether while carrying on
discussicns with the States and getting the
opinion of the States, a blue print has
been prepared, confirmed and whether the

dependable resources which  are avail-
able or which would be avoil-
able for meeting the Plun  expendi-

fure for next year and the new resources
both at the Centre and the States’ level
are being tapped. If so, from which
sections of society will these sources be
drawn and in what form?

SHRI D. P. DHAR : Wcll, I am afraid,
I do not concede the right of the hon.
Member to judge the solvency or bank-
ruptcy of the Planning Commission in res-
pect of its planuing process. But apart
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to Questions 10
from that, T would also like to state very
categorically that there is no delay what-
soever in the initiation of the process for
the formulaticn of the annual plan fcr
1975-76. The process has begun and the
process, I would say, used to begin some
time in Noveinber.

1 do not know wherefrom this notion
of delay has been entertained by the hon.
Member. As far as the question of re-
sources is concerned, the hon. Member,
whe has had association with the planning
process in this country and who is extre-
mely knowledgeable in this matter I am
sure, knows that the position of resources is
an exercise which is undertaken by the
Ministry of IFinance. It is in the process of
completion and within a month or so we
will be in a position to see what would
be the resources like, what would be the
order of the resourses like and what would
be the dimensions in which it would be
available for investment in 1975-76. Ths
third question that the hon. Member has
rajsed is which are the sections from which
these resources would come. 1 would sub-
mit with the respect that he may wait
with a little patience and sece the Budget
when it is presented and he will know
exactly whercfrom the resources have te
come, but as a general principal 1 think
the time has come when the resources
from the agricultural sector have got to
be tapped at least in consonance with the
large investments which have been made
in that sector. :

SHRI KH!IRSHED AT.AM KHAN
May I know from the hon. Minister the
total final alincation for the Union ferri-
tcry of Delhi for 1974-75 and the cut
anplied for the same period which i said
to be very drastic?

SHRI D. P. DHAR : I appologise if 1
point out that this question does not strictly
arise from this question that has bees
Jut, but if the hon. Member is unware of
the fact, which is a published fact, !
will still make a copy of it available.

s T qumfa wdeT, & A neRw
ST Frgat § 7 ot Sodio at argm wife

|3



11 Oral Answers

B 97 9T TR AW g, e g @ §
I FAfTT Fstar 7 of 7 4 § @ E° G o o
EARIGARELAL G AR L S UREUR
R w ey W AT AEIA AR
W F AT AT g £ <y qadfa dwar
9 g ¥ F7 @ gf W ey qaadE
AT 79 F& G A v AT qg A T
TR ¥ S SEaT § Oy S &t
FIgAq I qaT & AT FI AN AT g

SHRI D P. DHAR Sir, men come and
go, but the policies do not ~hange Whe-
ther I am in the Planning Commussion or
1 am not 1p the Planning Commmussion 1»
& matter which s utterly immatertal It
s a decision which the Jeader of tbe party
and the leader of the Government has to
take, but as long as I am in the Planning
Commission, I take full responsibiity for
what s happening there and 1t 13 with
that sense of responsibility I have ventured
to submuit before the House the information
which has been asked for My baving
talked to any correspondent or anybody
8 not true

Y @ T X ag g qv G5 Sh
FagT fEAT A e 59 oww gl
AR FFeT w159 39X I F9 W& g arr
a—?

SHRI D P DHAR  Sir, I think it 1s
aot a question of very complicated arth-
metic The hon Member knows that the
Fourth Plan ended last year and the Fifth
Plan began this year.

SHRI MAHAVIR TYAGI The Adwi-
sory Commuttee of Members of Parliament
recommended that a wvillage-wise  survey
should be made to find out what are their
requirements with regard to irrigation faci-
lities, education facilities, medical facilities,
roads, transport, etc ¥ want to know
whether the planning 1s based on the re-
swlts of such survey

ot TeAREw . f5d § aifeg

[RAJYA SABHA]

to Questions 12

=Y wErE @nit gg T e @ 9w
Youd dfog W@ @9 aw w /W
IO 9% HT faar 9w

SHRI D, P DHAR : Tyagit was very
hind to make that suggestion to me more
than year ago and I can assure him that
as far as it was possible for the State Gov
ernments and the Central Government we
have assessed the needs of the panchayats
and the villages and we have tried, within
the Iimitatiors of our resources, to match
some satisfactory programmes with the
needs,

DR K NAGAPPA ALVA The bud
get allotment for 1974-75, the first year of
the Fifth Five Year Plan and tne performan
« have a d rect bearning on the budge. . ilet
ment of 1975-76 May I know whether it
15 not a fact that there have been three
budget cuts m the allotted amount of
Rs 87.07 crores for famuly planning foi
1974-75 by which the amount has now
been reduced to Rs 5211 crores?” That
is a cut of 40 per cent in one year's bud-
get There 15 also a cut of about 30 pes
cent in the allotment for health mn 1974-
75 All these umimagmative and unkind-
est cuts will have serious repercussions on
the Health and Family Planmng Mimstrv
achteving the desired targets of the health
care of the people and family welfare and
the nation's progress through population
control Will the Planning Mimstry find
out ways and means to restore the cuts 1m
mediately as only four months remamn in
this financial vear of 1974-75?

SHRT D P DHAR I can very well
share the anxiety which the hon Member,
«n em nert representative of the medical
profession, hag expressed about the cuts
which the sector of health and fanmuly plan-
ning has received m the cur-ent year The
misfortune of the planner 18 to adjust
and harmomnise the competing demands of
the various sectors, and because of the
constraints on resources, the allotment has
been cut in certamn fields But as the figur-
es rel~fe to the current year T am not m a
posttion to give the exact details But the
cuts that have been applied 13 a regrettable
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21
fact, but a fact which could not be avoid-
ed. If we find hope in the horizon of the
resource position improving somewhat, we
should certainly take care that the effects
of these cuts are somewhat mitigated,

DR, K. NAGAPPA ALVA : May I
also remind the Minister that the Health
Ministry looks after almost 80 per cent of
the basic needs of the people?

SHRI D. P. DHAR : It is a very good
reminder, Sir.

SHRI KRISHAN KANT : I do not
agree with my fiiend in the opposite side
who critically remarked about the Plan-
aning Commission. The document that Mr.
Dhar produced, I think, it is a very good
document giving the correct appraisal that
the future planner has to take. As far as
that part goes, 1 think there should be no
criticism.

Sir, so far as 1975-76 Is concemed, may
I know whether voun have made any as-
sumptions ubout the price-rise and what is
the target for next year which will be in-
corporated by the Planning Commission
for the Annual Plan? Secondly, now re-
ports are coming about a glut in steel and
also some cglut in fertiliser., May I know
whether the Planning Commission will not
go and take assumptions on superficial re-
ports but go ahead with the investments in
steel and fertiliser and other basic core
sectors which are required for agriculture?

SHRI D. P. DHAR : I am one with the
hon. Member and I would say that the
Government is committed firmly to the de-
velopment of the core sector not merely as
the main instrument for achieving self-reli-
ance but as onme of the essential instru-
ments for promoting development in agri-
culture. And as far as the question of
prices is concerned, we have watched the
price situation in the last six months. There
are some happy trends. These trends
have got to be watched very carefully and
the Annual Plan for the next year will be
drawn up as far as possible on a correct
assessment of the price situation.

NOV. 1974}

to Questions 14

As a matter of fact, we are going a
little further for the next year, In sanc-
tioning any scheme we are also requesting
the Central Ministries as well as the State
Governments to keep a cushion so that if
there is a fluctuation in price of one pro-
duct or the other that fluctuation to some
cxtent could be absorbed in the pricing of
*he project o1 the scheme itself.

N TRARET S, wE S & ATy
ZATT Q3F ¥ AT G W & 1wl ST 7 7g v
fr Sl Freray g a¥ 99T @ vE | 9T 9%
W A ag T W R dHadfr G e w1
Al NN g dfFam
af waTa g wd? (Interruptions) &Y, @Y,
# e g A0 & ST St o AT
& I § 745 I dqadir graar a4 @
T, AT 1967 WA ¥ g FEr iz A,
A1 1967 WHT & AR LGS, 1903 Tha F &
T gL 1 1969 F wTH Fg1 A, g% gk, W
FER s 77 gl ok 97 2 il @ e
A R GHISF AR W vy @ § AT
HTZAT g, Wl A7 ¥4 @ A @ & 5 I O
1 AT AR 7 AW, T A N W
1T ®Y AT o AT [ 104748 F
1 TS T 234 FAT TATFT ST HIC 1974
%O 5,408 FUTTo WY TFOUfsALE—
23 T AT & TFFAFAL &Y MqT | AR
1974-75 B ATT ag Hq gAT, F47 ghi, TRV
U TT FL AR AWE F 99 1947-48 ¥

ot et e o AT, 77 A €0 T R
L A ATHT 5,987 FAT § AT 110 AT SATET
il

= oA Z1gT . fmmrﬁrggg,u‘g\ﬂ
afad

1 TAFARES : g, W7 g€ weE ¥,
yft g€ A A, wiy gl Ared A,
wfR gf sqT AR Y, W) T DT o AR
AFR T @ @ gt

FAT T AT AT T W F T S g

i WY QIR FHE A TH AN & gAn
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far fo AV & g¥sraT SRRy, AT & AT TR,
&1 & sty =rran § PR v it & qn an feaer |
AT FFAEUE ? T a8 THAT DS
TTHTH T T G ATIHA X AT G & 7 FT
Wi ¥, Ta G=Edl ¥, g o 75 5 9T
a7 faasq §, I w1 9@ 1t FEe AR
¥ Wt off arw wF A A | S T T
s arar g auifs g ate fafreez avad . . .
MP. CHAIRMAN : Let him reply now.

s fo dto g afF WTTRA TEEA T B
fix St o & wafeas gAY SaTR afena
gxafad. ..

=Y TIARIES . g, & 1 g9 areiead @
YT Y T T Y gfeakr o o § S &R
g

ifloMobT ., A HALA Fwa &
Y T gARAT ¥t §TER I F A A
I IF T § 791 § AT wweg 7 QgF § Iw
gt 75t & /b g oF 5 WA www R
g Sl fF g9RT ITSiwad SAET § OA &
waTfeers, a9 dt & 31 & TAY G 1 F ATTAT
aTEa g, ¥ 39T g g b S S agan
a1 ag fred wrer aF QU AW g, @ ai=at

HYAT ¥ 9% 7T W1 T 741 g, § I W e
[T F T AGTT T A90, FIF AGAT HG A
g1 F aY T W g9 A v aw B
=T Hqat A1 a1 43 frew qw = o T
ST § 98 T W OF gAT| AT IR a1
THTW & TS IJIET & AT 6T A 917 Yo I,
TEET § 7 S § | wEAl g7 a1 § F
WET F A FF §, AT 9T 9 FE @
a=é

! TRAATCAW: A, G AR WG
WETY
MR, CHAIRMAN : No point of order,

Y TreRToR ;- ST, o g A it
AR AT i I 130 wrar § Intreruption)
aF F T AT § 1 T NI W 2wy
O UE g1 AT & artd T A gfww o &

TEF T WY AR ITFY gfez F F vy Ay 9mg
arfe 3¢ o9 ¥ w9 ferdy fafaee a7 fay

SITa o

st TN FaAE AT ;O T A TG
g @Y

ot TSARE : gur HK B9 2w ?

FATY AR @ Far 3G 1 S, A wae
& Teedl § Tes 7w B wAwE e ¥ 9w F aww
S T FEAT FA R, F ey wrgfie ®
T30 Tg0 F g g 5 97 ary o a1 &
A1 AT | shA A g o i swardy
T 9 AT uAqileax 234 FOT X ¥
FAT AL 1974-75 ¥ 98 5 AT@ 408 FAF
FOI AT HATY F 49T Aan 1947 §
60 FUT T ¥ AT FE! AT FHATA F
T I AIF 45 FATT 937 FUT FEA AN
R ® ¢ & & g smaar A g i
T@WAT ST AT AT w1 aLias
g ?

AAq ST 930 A AT F AT W, . .

MR, CHAIRMAN : No, no, no election
here , . .

o TN+ T G ¥ F109 F HFwx
T 5Ty gw e ¥ 7, W 4 ST e
T, At ¥ ag qoqr |t § 5 § Qg @
g

MR. CHAIRMAN : Not allowed. Please
sit down.

S AR F DAY 4 qF TAL T2
FY carfrr & & AR 7 &Y 3T aET R Tara
HZ X 78 9 A IC E B AT F e
9T g™ At ¥ FAT A #r Frr guT w3
F qAE F AR A AT JAGT FGAT? A
QIS ST ¥ mfad § a1 781 9% T 619919
o grT 7t w4y ?

MR. CHAIRMAN : Please resume your

seat. Mr. Minister, can you say anything?
ot o Mo gT: T AT Iy Y 0ETY
AL AR F GAT 1Y FAAY A LY Wil A,
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At & wor g 6 g ara B awe TE A
A g FASITE | gAAT Sy Ay 5 F SR AT
FY G9H T T | AN T3 FIAT 6 Ay
¥ WA qx fray F M F A A e
3?7 drgoaedt @ qoF 3 gl AR 3T aea
FT fegorna dlar g ag A MEi Hagar &1
A T § AT GIET TW A P AW A
¥ 3G & SIF AN g I G oF I fAer
ST |

AT T ard SR wEr S e e e
g agt 9 wara § faar & fF <y ot wagg S
oY SN SR 52 W 99 W E a1 "Wy g §
3 wa warg ¥ migw §1

st TR ;. AT R mfad g ?

st o do TT: W, il a8 T wH
iy fFd carT ¥ ARG

=t {7 fag g A Wy Wy ¥ Uy
STAHT R 6 GHTTEaal § 50 FHEH A1
TR §U & | AIHET NIFATRT F A g 41
R oo ST Y 5 Ty QAT S FrE et
TS BT FTHY WIAT § THTEIST fHaT STaw |
TAFT T 9 Faarar O 7 & fF sw asg &
ERA Tra s &1 fraAr agar e aifgd o
gadr 7 fea Wr g 399 arg § wa & g@dr
FaagaEe wRM AN ¥ Wl W @
% 31T 59 39E A AT GCH 48 (01T TGt A
o & {% woedt g9adiy 9 9% fre @
F NI 3 WR T SIS Y q@Nady A
gog ¥ g fawg § feawr oA svw &0 @y
# 9§ ST9AT 9TEAT § 1 T 5T FI0 & _iA
FCATT G AT 8 GrEnTEe Arsed
FTIEHE[TFRE ¢ 7 AILH Gl ¢ &
53 forg @197 9% T G § AT g7 @ I
¥ ars gty AT FT GIEAA FOET FT AT
ST GEHTL AT & U @A F1 A g ?
SHRI D. P. DHAR : The question of
prices will be taken into account very

naturally in providing final shape and form
and content tc the Plan and that process is

[21 NOV. 1974]

to Questions 18

afoot 1 would plead with the hon. Mem-
ber that he mey bear with us for a little
longer till the hnal picture of the Plan em-
erges which will be very soon.

Wt 7 fag diamea : B o) g9 w1 seR
TE AT GOH D TAFAT F AT Y qF FATIC
SHfirg & @ 2 5 qi=dr daadts demr F
ANTIE Y T LT F Feaat 77 & 34 39HT
FTROT 7 J0gT AT § 6 B & & S qE
Faardr it st oft ag S A fe ey 21
T QTG TETTHT FT 7gAT g ?

'SHRI D. P. DHAR: I would plead
with the hon. Member to trust me a little

more than newspaper report which ke has
read

=t 3% Tag fravew : aie weadT a1
WE1F g 5 W ST a@ EFm)

MR, CHAIRMAN : The Minister says

that you can rely on him better than any
other person,

WY &< fag dramad : wRT wEe g i
FE wiw-ered TG g, SEAWET F-AIE
# %7E ey TG A 7

wt do o wx  FFY FHY Y &Y T saArRY

P BRI AT TR AT | S defreiEry

A qUT AGY F AT ATGAT | Fi® G QT 3, W
EEATTER g 7Rl &, ST ek AgF iR
WY | 99 457 M /AT QFAGIT o

ot TR I A, T AR g F
HTeo 3w - AT 5941 #7 9IiEr Y § Wk
T @ Lenfed @17 &1 had a5 9@
TS AR ATETE ¥ wgh w8 d
Fga ATA gAT ¥, Fgt OV T farewnfa o qF
92 ¢, S« F, O, drugE wif a9 drsam
HC S@ FwT I § frenfad g &1 1 &
HEAT ST & qAT ST & % T Ay a9 % Frew
® Frf 1 T7E % wgenT § e faeafam
Ay F wriw At ¥ e $E Se wrEw
fsrer =7 AR AT & AT A ok g9 q



19 Oral Answers

<7 3T B FUEY Y FT AT G § AR A
AT FINTT AT B ITFT AN F @Y FE I
SHFEAT HT AT T & ?

SHRI D. P. DHAR : Sir, I am afraid the
Planning Commission is being given much
more authority than it possesses, It s
very regrettable that some of the people
who bave ostensibly been displaced on ac-
count of construction of dams or projects
remain unsettled. I will be very grateful
to the hon. Member if he brings it to my
notice so that I can refer 1t to the concern-
ed Ministry.

SHRI SUBRAMANIAN SWAMY : The
House has just been told that the Plan
will have to be redrafted and I sympathise
with the situation though 1 must point out

that it is Government's own making. I
would like to ask the Minister, in the
pewly drafted Plan which takes the new

situation into account, what is going to
happen to the two specific objectives of
Plan which were laid down in the earlier

draft? These two specific objectives are
zero nett aid by 1978-79 and raising the
consumption standard of 30 per cent to

Rs. 40 per capita per month by 1978-79.
What is going to happen to these two ob-
jectives in the new draft of the Plan tak-
g into account the new situation?

SHRI D. P. DHAR : If I may submit
with great respect, because he is one of
our bright economists. that he may correct
himself to the extent that we have not said
categorically that we shall reach a position
of nett zero aid at the end of the Fifth
Plan period. Our endeavour would be to
gradually reduce our dependence on foreign
aid and I think that in the past few Plans,
this endeavour has succeeded to a very large
extent and we hope that in future also we
ghall move towards this objective. The
honourable Member is aware that some
extraordinary factors have arisen in the
global economy today and these factors
have got to be carefully calcunlated and then
alone we can have a clearer picture—I do
not say, a certain picture or a definite pic-

[RAJYA SABHA}

to Questions 20
ture, because the whole of the global eco-
nomy today is in a state of utter flux and
in a state of change and, therefore, . . .

SHRI NIREN GHOSH : It is the capita-
list economy,

SHRI D, P. DHAR : Yes. it is the
capitalist economy. But the fall-out of
the difficultiecs of the capitalist economy will
not leave the non-capitalist ecopomy un-
affected and we have o be ic.lisuc apom
this and we canaot be ideologues and we
have got to look at these matters realis-
tically. Now, Sir, the honourable Mem-
ber will appreciate that because of the in-
tangible character of some of these deve-
lopments, because of the so many impon-
derables, which are involved, it would be
rather premature to rush to a conclusioa
with regard to the amd position at the end
of the Fifth Plan period. But, our endea-
vour, our effort, with which he is n agree-
ment as a patriot, should be to move to-
wards the elimination of dependence on
foreign aid altogether.

Secondly, our objective of raising the
standards of those people who are living
below the poverty line remains unchanged.
As a matter of fact, because of the condi-
tions of inflation and the hardshins which
have been caused to the vulnerable sections
ot the people, this objective will have to
be further reinforced.

SHRI SUBRAMANIAN SWAMY : Sir.
one more point. I am mnot pursuing this
question of mine and I am satisfied with
reply. Now, Sir, there is & No-Dav-Yet
Named Motion on this subject and T would
like to know whether he would be agree-
able to discuss this also when it comes up.

SHRI NIREN GHOSH : Sir, I would
like to know whether the Soviet Govern-
ment has devalued our rupee in relation to
its rouble and, if so, what would be its
effect on our Plan frame? I would also
like to know whether, out of the so-called
foreign aid which is promised, perhaps 80
per cent to 90 per cent is earmarked for
debt servicing and repayment. In view of
the fact that the rupee has only 20 per
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cent of its original value, what is there of
the planning envisaged in the Plan left?
Can the plan holiday go on for six or seven
years? Why not perfectly declare that vou
are giving up planning altogether? Or, you
say something realistic and definite. Other-
wise, it becomes a laughing stock before
the country, I mean the exercise you are
indulging in.

SHRI D. P. DHAR : Sir, I am afraid
that it 13 a matter of pain for me to that
an exponent of planning like my honour-
able friend should feel so gloomy about the
relevance and the future of planning in
India. As a matter of fact, I would have
expected the largest and the mnost powerful
support for maintaining the planning pro-
cess in its purity in India from the honour-
able Member himself. Now, I do not
agree that the rupee is a weak currency.
As a matter of fact, the rupee has acquir-
ed greater respectability amongst the
world currencies today.  Therefore, it is
pot true to say that the rupee is a weakel
currency today,

Then, I would like to submit that there
should be apprehension whatsoever that
there will be a plan holiday.

But if the hon, Member wants to have
a laugh at phantoms, he is absolutely en-
titled to do so. But there will never be
the possibility of an interruption in the
planning process in this country because,
if there is, it will spell disaster for the
future of this country. If ever planning
was needed in this country, it is today . . .

MR. CHAIRMAN : Next question . . .

SHRI NIREN GHOSH : I seek your
protection. Y asked whether the Soviet
Government has devalued the rupee in re-
lation to rouble and, if so, what is the

effect on the plan? He has not repli-
ed..

MR. CHAIRMAN: He has not reply.
Therefore, he has not answered , . . |

SHRI NIREN GHOSH : He
reply. . . .

must

[21 NOV. 1974}

io Questions 22

MR. CHAIRMAN I have
called the next question . . .

alreaay

SHRI NIREN GHOSH : He must reply
to tny question. On a point of order,

,tben ..
SHRI D. P. DHAR: I am af: 1d...

MR. CHAIRMAN : You can explain to
him separately. Next question.
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{{Harijans, Adivisis and Women in C.R.P.
and B.S.F.

“213. SHRI KALP NATH :

SHRI NAGESHWAR PRASAD
SHAHI :t

SHRI GUNANAND THAKUK :

SHRI JAGDISH JOSHI :

Will the Minister of HOME AFFAIRS
be pleased to state the percentage of
Harijans, Adivasis and Women in each
category in the Central Reserve Police and
the Border Security Force?)
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+The question was actually asked on the

floor of the House by Shri Nageshwar Pra-
sad Shahi.

30 1 English translation,



